ITEM NO.4

COURT NO.1 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s).3908/2025

AYUSH TANDON & ORS. Appellant(s)

VERSUS

THE STATE OF UTTAR PRADESH & ANR. Respondent(s)

[ONLY IA No. 258392/2026 IS LISTED UNDER THIS ITEM]
IA No. 258392/2026 - EARLY HEARING APPLICATION

Date

CORAM

28-09-2026 This I.A. was called on for hearing today.

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
HON'BLE MRS. JUSTICE V. MOHANA

For Appellant(s) Mr. Dinesh Dwivedi, Sr. Adv.

Mr. Nishant Singh, AOR
Mr. Kushagra Bajpai, Adv.
Mr. Rajat Kumar Jha, Adv.

For Respondent(s) Mr. Shaurya Sahay, AOR

Mr. Aman Jaiswal, Adv.

Ms. Sharvi Sharma, Adv.

Ms. Akanksha Pandey, Adv.

Mr. Ajay Kumar Prajapati, Adv.

Mr. Ajay Kumar Singh, AOR
Mr. Yatharth Singh, Adv.

Mr. Divesh Kumar, Adv.

Mr. Aman Kumar, Adv.

Mr. Vipin Kumar Mishra, Adv.
Mr. Amresh Kumar, Adv.

UPON hearing the counsel the Court made the following
ORDER

IA No. 258392/2026

No case to entertain the application for early hearing is

s.Made, out. The same is, accordingly, dismissed.

DigitallySigned by
SATISH KUM,

Date: 2026,0929

ADAV

(SATISH KUMAR YADAV) (PREETHI DILEEP KUMAR)
ADDITIONAL REGISTRAR DEPUTY REGISTRAR



		2026-09-29T14:50:37+0530
	SATISH KUMAR YADAV




